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DEMAND FOR REINSTATEMENT OF
SEVENTEEN FARAKKA ENGINEERS

SHRI BHUPESH GUPTA (West Bengal): I

é T AT e, S A 3 i ; took permission of the Chair . . .

MR. DEPUTR CHAIRMAN: For what?

SHRI BHUPESH GUPTA: Delhi will
come later . . .

MR. DEPUTY CHAIRMAN: It was not
permitted.



